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BETWEEN :

1. K.lakshminarayana Murthy

2. M.Nageswara Rao
3. M.Narasimhae Rao

4, B.,Venkata NarasimhaPatro

5. G.,Ramu Naidu

6. V,Picheswara Rao

7. McMurali Swamy Naidgp
8. A.Chandran

9. Smt,B.Satyavathi
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41,
42,
43,
44,
45,
46.
47.
48,
49,

10, M.Venkata Ramana 504
11, Ch,Venkataraména Murthy 51,
12, K.Surya Rao 52.
13, Smt,.P.R.Gyaneswarij 53.
14, Kum,S ,Savitri 54,
15. Smt,.K.Renuka 55,
16, A,Maheswara Rao 66.
17.'G.Satyanandam 57.
18. B.Sanyasi Rao 58,
19, B.Rattan Singh 59,
20, A.Anjani Kumar ) 60,
-21l, Jdagajeevan Kumar 61,
22, Smt.S,.Suseela 62.
23. K.Appalaraju 63.
24, B.Prakasam 64,
25, Smt,E.Kamala . 65,
26. Smt.S.G.Rajameni 66,
27.5mt B ,Aruna 67.
28, P.Harinadha Rao - 68,
29, K.,Chandrasekharam 69,
30, M.Chidambara Swamy 70,
31, K.Venugopala Rao 71,
32. K.V.Ch,Ramana Raju 72,
33, Smt,P.Nagabai 73.
34. Kalla Appa Rao 74,
35. G.,Narasinga Rao 5.
36. V.Chinna Krishna 76,
37. P.5.L.,Narasimha Rao 77
38, Kum,S.,Ratna Rumari 78,
39, Smt,A,Indira 79.
40, M.Ramachandra Rao 80,

Date of Order

Smt ,V,.Gangabai
I.V.Bhagyanath
B.Nanibabu
T.B.Nagarajan
Smt, M., Ramannamma
Gl.Jayaraju
P.Suresh
P.Jagannadham
D.Sitarama Raju
Ch,Uma Maheswara
D WV,V.5,Reddy

B .Suryanarayana
C.H.Satya Venkati
A,Rama Mohana Ra
A.Bhaskara Rao
omt,T.Sarojini D
B.Bheemeswara Ra
T.V.B.Nageswara
D.P.S5arma

A,V .Ramana
V.5.Joseph Raju
G.5rinivasa Rao
V.Sanyasi Rao
K.Kondala Rao
Saudagar Rasheed
K.éppalanarasimh
G.Dasu
Smt.G.,Ratnasree
M,Appa Raé

P.S ¢3,N,.Murthy
I.Satyanarayana
M.Ravikumer

Kum,J .Varalakshmi

P.V.Satyanarayan
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P.V.V,5,lakshmipathi Rao

M.Bhaskara Rao
D.ApparRao
R.8rinivasu
Smt, V, Lakshmi.
K.Satya Srinivas
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4, Chief Engineer, Navy, Station Road,

 L.D,Cs under R-4, They seek a direction to the responden

00200

gl, Smt,N,V.Nagalakshmi 89, D,A,Rama Raju

82, S.,Mohana Krishna - 90, G.Pushpalatha

83, Smt,Y.Dhanalakshmi 91, R,P.,Brahmandndam
84, A.XK.Mohammed . 92. P.V.Chalam

85, K.C.M.Patnaik 93, V.Koteswara Rao

86, amt,P,.Chinnayyamma 94, K.,V.Chalapathi Raju
87. Smt.B.Ratnakumari 9s, B.Natasinga Rao
88.'S.Satyanarayana 96, B.Appa Rao

«s Applicants

AND

1, EBEngineer in Chief, Army Head (Quarters,
Kashmiri House, New Delhi - 110 011,

2, The Union of India, rep, by its Secretary.
to Gogt. of Indjia, Ministry of Defence,
South Block, New Delhi -~ 110 011,

3, Chief Engineer, Southem Command, Pune.

Visakhapatnam, 7 : .. Respordents,
Counsel for the Applicants ee Mr,V.V.,Sarma
Counsel for the Respondents .. Mr.V.Rajeswara Rao
CORAM :

HON'3LE SHRI R,RANGARAJAN : MEMBER (ADMN, )
HON'BIE SHRI B.S.JAI PARAMESHIAR : MEMBER (&UDL,)
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Grade I and Grade II of MES in terms of ‘letter No, PC-

4603/E1C (Legal)/1993/D, dt, 25.4.96 (A-4).

3.

by the respondents oxganisation only and no direction
given by the Tribunal in this conpnection as it i1s a po
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4, The OA is ordered accordingly at the admission
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g1, Smt,N,V,Nagalakshmi 89, D,A.Rama@ Raju

§3. Salohane XLidhmd . 90, G.Pushpalatha

84, A.K.Mohammed 92, P.V.Chalam

85, K.C.M,Patnaik 93, V.Koteswara kao

86, Smt,P.Chinnayyamma 94, X.V.Chalapathi Raju
87. Smt,3 .Ratnakumari ~ 95, B,Narasinga Rao

88. S.Satyanarayana 96. B.Appa Rao

.. Applicants

1, Engineer in Chief, Army Head (Quarters,
Kashmiri House, New Delhi - 110 011,

2, The Union of India, ren, by its Secretary.
to Gogt. of India, Ministry of Defence,
South Block, New Delhi - 110 011,

3. Chief Engineer, Southem Command, Pune.

4, Chief Engineer, Nav,, Station Koad,

Visakhapatnam, .o ReSponﬁentS..
Counsel for the Applicants es Mr,V,.,V,S5arma
Counsel for the Respondents . Mr.,V.iajeswara Rao
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HON'BLE SHRI R.KANGAKAJAN : MEMBER (ADMN,)
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JUDGEMENT

X Oral order as per Hon'ble Shri R.Rangarajan, Member (Admn,) X
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-Heard Mr,V.V.Sarma, learned counsel for the applicants and

Mr,.V,kajeswvara Rao, learned standing counsel for tae res ondents.

2. There are 96 applicants in this OA. They are worging as
L,D,.,Cs under R-4, Thengeek a direction to the respondents
to f;ane/finalise the scheme providing for time bound promotions
to clerical staff in the Military Engineering Service as was
done in the case of Superintendents (BR/EM)/Surveyor ASsistants

L

«e3



P

IN THE CENTRAL ADM

0.A,NY 87\"\?

INISTRATIVE TRIBUNAL 3 HYDZIASAD BENCE

1-.
o

AT HYDERAB 2D

Date of Orcer: 21,1,97

BETWEEN s

1.
2,
3.
4,
5.
6o

19,
20,
21,
22,
23,
24,
25,
26.

K.lakshminarzyana Murthy
M.NHageswarz Kao
M.,Narasimha Rao
B.Venkate NarasimhaPatro
G.Ramu Naidu
V.Picheswara Rao
M.Murali Swamy Naidn
A.Chandran

M.Venkata Ramana
Ch,Venkataramana Murthy
K.Surya Rao
Smt.P.R.Gyaneswarj
Kum,5 ,Savitri

Smt . K.Renuka
A,Maheswara Rao
C.Satyanandam
B.Sanvasi Rao
B.Ratten Singh
A.Anjani Kumar

Jagajeevan Kumar

Smt.S .Suseela
K.Appalareju
B.Prakasam

Smt , K, Kama la
Smt,S.G.Rajamani
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28,
29,
30,
31,
32,
33,
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P.Harinadha Kao
K.,ChandraseVvharam
M.Chidambara Swanmy
K.Venugopala Rao
K.V.Ch,Ramana Raju
Smt,P.Nagabai '
Kalla Appa Rao
G.Narasinga Rao
V.Chinna Krishna
P,S.L.Narasimha Rao
Kum,S.Ratna Kumari
Smt . A,Indira
M.Ramachandra Rao -
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44,
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o

. D.Sitarama Faju

50, Ch,Uma Maheswars|Rao

51, D.V.V.5,Keddy

52, B.Suryana:éyana Nurthy i
53. C,H.Satya Venkatd Rao

54, A.Ram= Mohana Rag
55, A.Bh&skare Rao
66. Smt,.T.Sarojini Devi
57, B.Bheemesvara Rao

58, T.V.B.Nageswarz Rho
59, D.F.5arma
60, A.Vtﬁamana
61, V.S.Josexh Raju
62. G.Srinivasa Rao
63. V.Sanyasi Rao

64, K.Kondala Rao

65, Saudagar Rasheed Alikhan

66. K.&ppalanarasimhan
67, G.Dasu

68, Smt.G.Ratnasrée
69, M.Appa Rao

70, P.5.5.N,Murthy.
71, I.Satyanareyama.
72. MJRavikumar
73. Kum,J.Varalakshmi
74. P.V.Satyanarayana

75, P,V.V.S,lakshmipathi Rao

76. M.,Bhaskara Rao -
77. D.Appa Rao
78. K.Srinivasu
79, Smt,V,Lakshmi

80. K.Satya SrihivaSu Rao
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Grade 1 and Grade II of MES in terms of letter No, RBC-90237/

4603/E1C (Legal)/1993/D, dt, 25.4%6 (a-4).

3. The recuest of the applicants may have to be

ccnsidered

by the respondents organisation only and no direction can be

given by the Tribunal in this connection as it is a
matter,
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consideration the totality of the circumstances and

appropridte orders within four gonths from the date

receipt of the representation, The applicants will

a copy of this order alony with the representation X

who shall acknowledge the same,

4, The OiH is ordered accordingly at the admissig

itself, No costs,
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